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Supreme Court

Anoop Aggarwal v. State of U.P., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2024 SCC OnLine SC
1428

Anubhab Construction v. City Star Ganguly Projects LLP, (J.K. Maheshwari and Sanjay Karol, JJ.),
2024 SCC OnLine SC 1424

Arenja Enterprises (P) Ltd. v. Edward Keventer (Successors) (P) Ltd., (Sanjiv Khanna and Dipankar
Datta, JJ.), 2024 SCC OnLine SC 1413

Babu Ramv. Bhagat Ram, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC OnL.ine
SC 1439

Balaji Stone Crusher v. Degpak Kumar, (Sanjiv Khannaand BelaM. Trivedi, JJ.), 2024 SCC OnL.ine
SC 1422

Best One Infraventures (P) Ltd. v. Manish Gupta, (SuryaKant and K.V. Viswanathan, JJ.), 2024 SCC
OnLine SC 1449

Bipin Puri v. Ashish Wakhlu, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 1440

Brij Mohan v. State (NCT of Delhi), (BelaM. Trivedi and Panka Mithal, JJ.), 2024 SCC OnLine SC
1425

Chetan Snghv. Sate of H.P., (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC 1448

Chinmaya Kumar v. N. Trushna Reddy, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 1416

Damodar Valley Corpn. v. Venky HI-Tech Ispat Ltd., (Sanjiv Khannaand BelaM. Trivedi, JJ.), 2024
SCC OnLine SC 1418

Dashrath Babulal Kothari v. Bhavana Dashrath Kothari, (BelaM. Trivedi and Sudhanshu Dhulia,
JJ.), 2024 SCC OnLine SC 1430

Gajalakshmi v. Kartik Santhana Krishnan Reddy, (C.T. Ravikumar and Aravind Kumar, JJ.), 2024
SCC OnLine SC 1433

Goraknath Shripati Gunaware v. Matiram Bhairu Gunaware, (Sudhanshu Dhulia and Aravind
Kumar, JJ.), 2024 SCC OnLine SC 1417

Innoventive Ventures Ltd. v. Trupal Patel, (Dr D.Y. Chandrachud, C.J. and Sanjiv Khanna, B.R.
Gavai, P.S. Narasimha and J.B. Pardiwala, JJ.), 2024 SCC OnLine SC 1406

Jagadish N. Gaunce v. State of Goa, (Prasanna B. Varale, J.), 2024 SCC OnLine SC 1442

Jagdish Prasad Jaat v. State of Rajasthan, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC
OnLine SC 1427

Jawahar Lal Dwivedi v. Sate of U.P., (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine SC
1444

Kashmira Sngh Gill v. Harwinder Singh, (B.R. Gavai and Sandeep Mehta, JJ.), 2024 SCC OnLine
SC 1443

Kishore Singh Yadav v. Union of India, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine
SC 1426

Kumar Nagendra v. Sate of Bihar, (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 SCC
OnLine SC 1431

Leena Dixit v. M.P. High Court, (Dr D.Y. Chandrachud, C.J. and Sanjiv Khanna, B.R. Gavai and
Sudhanshu Dhulia, JJ.), 2024 SCC OnL.ine SC 1407
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Nahida Akhtar Khan v. Mohd. Sajid Ansari, (A.S. Bopanna and Sanjay Kumar, JJ.), 2024 SCC
OnLine SC 1441

Nandini v. Rajesh, (BelaM. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 1446

Parsvnath Landmark Developers (P) Ltd. v. Shonali Agrawal, (Hima Kohli and Rajesh Bindal, JJ.),
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Pawan Agarwal v. Sate of U.P., (A.S. Bopanna and Prashant Kumar Mishra, JJ.), 2024 SCC OnL.ine
SC 1438

Pragati Impex India (P) Ltd. v. Ashmeet Sngh Bhatia, (Sanjiv Khanna, Dipankar Datta and Prasanna
B. Varae, JJ.), 2024 SCC OnLine SC 1445

Puranchand R. Tank v. Electronica Machine Tools Ltd., (A.S. Bopanna and Prashant Kumar Mishra,
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SCC OnLine SC 1408
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Ajeet Pandey v. Enforcement Directorate, (Sangeeta Chandraand Ajai Kumar Srivastava-l, JJ.), 2024
SCC OnLine All 2257

Akansha Srivastava v. Sate of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnL.ine All 2203
Akhilesh Tradersv. Sate of U.P., (Shekhar B. Saraf, J.), 2024 SCC OnLine All 2390

Albert David Ltd. v. State of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 2219

Aljameatul Gausia Arbi Collegev. Sate of U.P., (Manish Mathur, J.), 2024 SCC OnLine All 2354

Alka Tiwari v. Sate of U.P., (Attau Rahman Masoodi and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 2348

Allahabad Bank Staff Assn. v. Central Gowt. Industrial Tribunal-Cum-Labour Court, (Alok Mathur,
J.), 2024 SCC OnLine All 2367

Amar Singh v. State of U.P., (Siddharth and Ram Manohar Narayan Mishra, JJ.), 2024 SCC OnLine
All 2234

Amita Sngh v. Raj Kumar Sngh, (Attau Rahman Masoodi and Om Prakash Shukla, JJ.), 2024 SCC
OnLineAll 2321

Anil Kumar Agrawal v. Devasheesh Business India (P) Ltd., (J.J. Munir, J.), 2024 SCC OnLine All
2284

Anil Kumar Chaturvedi v. Union of India, (Rajnish Kumar, J.), 2024 SCC OnLine All 2270

Anil Kumar v. Sate of U.P., (Siddhartha Varmaand Anish Kumar Gupta, JJ.), 2024 SCC OnLine
All 2274

Anjesh v. Food Corpn. of India, (J.J. Munir, J.), 2024 SCC OnLine All 2359

Ankita Devi v. Jagdependra Singh, (Vivek Kumar Birlaand Donadi Ramesh, JJ.), 2024 SCC OnLine
All 2272

Ansad Badruddin v. Sate of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 2214
Arbind Kumar v. Sate of U.P., (J.J. Munir, J.), 2024 SCC OnLine All 2335

Arpit Shuklav. Sate of U.P., (Neeraj Tiwari, J.), 2024 SCC OnLine All 2342

Arvind Snghv. Sate of U.P., (Ajit Kumar, J.), 2024 SCC OnLine All 2328

Ashika Prasad Shukla v. District Inspector of Schools, (Ashwani Kumar Mishra and Syed Qamar
Hasan Rizvi, JJ.), 2024 SCC OnLine All 2313

Ashok Kumar Yadav v. State of U.P., (J.J. Munir, J.), 2024 SCC OnLine All 2333

Ashoka P.U. Foam (India) (P) Ltd. v. Sate of U.P., (Shekhar B. Saraf, J.), 2024 SCC OnLine All
2393

Associated Switch Gears & Projects Ltd. v. State of U.P., (Shekhar B. Saraf, J.), 2024 SCC OnLine
All 2394

Avdhesh v. Sate of U.P., (Rajesh Singh Chauhan, J.), 2024 SCC OnLine All 2189

Avinash Kumar Yadav v. Sate of U.P., (Shamim Ahmed, J.), 2024 SCC OnL.ine All 2239
Avneendra Pratap Singh v. Prashant Trivedi, (Shree Prakash Singh, J.), 2024 SCC OnLine All 2224
Ayush Tandon v. Sate of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 2216

Babu Lal v. Sate of U.P., (Shamim Ahmed, J.), 2024 SCC OnLine All 2231

Bachchu Lal Tiwari v. Sate of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine All 2210

Bank of India v. Sahajanand Rai, (Ashwani Kumar Mishra and Syed Qamar Hasan Rizvi, JJ.), 2024
SCC OnLine All 2312
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Bhagwan Laxmi Narain Mandir Trust v. Sate of U.P., (Subhash Vidyarthi, J.), 2024 SCC OnLine
All 2263

Bhagwan Singh v. Sate of U.P., (Ashwani Kumar Mishraand Syed Qamar Hasan Rizvi, JJ.), 2024
SCC OnLine All 2311
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